Surander Pal,

CENTRAL ADMIMISTRATIVE TRIBUNAL
PRINCIFAL BEMCH

0.6, Mo.l381 0F 2004. R

New CDalhi, this:‘Athe 2nd  day of June, 2004

HON’BLE SHRI JUSTICE %.S. AGRARWAL . CHAIRMAM

HONZBLE SHRI S.A. SINGH, ADMINISTRATIVE MEMBER

s/0 Bramh Singh,

RS village Sadullapur,
P 0. Bharuat, Distt, Raghpat:, )
WP L www Fpplicant

(Bv Advocate: s, ‘Héma Sahu) -~

MErsus

1. Union of Indias
Through the Secretary,
Ministry of Health & Planning,
Govt. of India, Mirman Bhawan,
Maw Delhi.

Z . podditional Medical Suptd.,
Yalawati Saran Children’s HMospital.
Mear Cannaught Place, New Delhi.

3. Vikram Singh

fD Baldawv Paj,
/o additional Medical 8uptd“,
Kalawati Saran Children’s Hospital,
Mear Cannaught Place, New 0Oelhi.
v w - RBspondents

ORDER (0ORAL)

SHRI JUSTICE ¥.S. AGGARWAL -~

Learnad counsel for the applicant states that
there iz another post is wvacant, the applicant will
apply and take a chancs. éiject to that, tha present
Original Application iz not prassed. Allowad as

prayad.

g The present Original application is
ins Z A% JlthdraWH
(S.A. SIIJGH.)/ (V.S. AGGARWAL)
ADMINISTRATIVE MEMBER " CHAIRMAN

Jraviy




